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Order dated 5,5,05 | <€

By filing a Meme dtd.4.5.85, the Ld.Advecate
for the applicant sulmits that the applicant dees
not want t® precced the apﬁlicati®n and seeks PEL-
missisn te withdraw the O.A, with & liberty te
file a khetter apolicabfen,

Having heard the Ld.Csunsel for the applicant
permissien granted.
| Mr,S,.,8,Jena, Ld,Addl,Standing Ceunsel enters

appearafce on behalf of the Respendents,
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